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central ACMINI strati VE tribunal PRINCIPAI

0. A.No,964/96

Neu Oslhi: this the ̂  day of February» 200 0o

HO N • 8L E fl R. S. R. A DIG E, \n CE CH aI Ffl aN ( a)

HGN'BLE fIR.KWiOlP SING H,n eDB ER(D )

0»P .Guptas

a ark P Rs» •

Project Manager,
Electrical (P RS) I RCA 3uil ding, •
New Delhi

/^3pli canto

(By AduDcate: Shri O.N.noorli)

tfersus

1  1. Union of Indi a,
through

General flanager,
Northern Railway,
Baro da Ho use.
New D9lhi,

2. Deputy P rq ject nan eT(G actri cal) ,P RS,
Northern Railuiay, I RCA Buil ding,
New Delhi.

•  I

3. Divisional f! anag er(No rth ern Railway ),
l*1uradab ad(Lp ) Re^ondents.

(By Advocate: shri R.L.Ohauan)

0 RDER

HQN ' BL E fl R. S. R. aDIG E. '71 CE CH Al f^l aN ( a) .

Applicant s°eks r eg ul ari satio n as a erk from

the date of his adho c p romo tion asjsuch i.e. 11.5,83

with consequential benefits^'

2* Heardtf

^  Applicant has not denied in rejoinder, the

specific averment of respondents in their rg^ly that

applicant was sppointed as a Khalasi in Mech. Engrmeering

Oeptt. and was transferred to Rgiluay El ect ri ci ation

Project Organisation, New Delhi on 26.12,80 and was

promoted in REP Organisation against an ex-cadre po at of
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Clark (fe, 260 - 400) on achoc basis on 11»5o8 3^-

4, Applicant has no enforcoable legal right

to compel respondents to regularise him gainst

an ex-cadre post outside his oun channel of

promotion even if he has been working against that

post on acho c basis since long.

5. Northern Railuay letter dated 10.2,97 (Ann- III)

rto es not help applicant's case as it refers to elioibl a

Group ' 0* Staff (enphasis stpplied). '^b rule or

instruction has been shown by applicant to establish

that an enployee of PTE 0qDtt, is eligible for

r eg ul ari sation as a Gl erk in REP Organisation merely
b ean

because he has/working against the post of clerk on

adhoc basis in that organisation since long.

6. The Oa warrants no interference. It is disnissed.
No cost So

K)-
(  KULOIP /SINGH )

n£n8ER(3).
(  S. R. AOIG E )
\/iCE chairman (a).
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